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lncome Tax Appe!!ate Tribunal, Chandigarh Beirches, Chandigarh

Date:09.09.2025

List of Tribunal Orders pronounced

Sr. No. ITA/MA/SA No. Bench Date of
hearing

Order
Pronounced

Date

Result

Author: Sh. Laliet Kumar, JM Co-Author: Sh. Vijay Varma, AM
1to 3 ITA Nos.867,982 &

s83/chd/26
Sh. lnderpreet Singh B 03.09.2026 09.09.2026 Allowed

Author: Sh. Manoj Kumar
Aggarwal, AM

Co-Author: Sh. Laliet Kumar, JM

t ITA No. ts3/chd/2L Boss Gears A 18.08.2026 08.09.2026 Allowed
Author: Sh. Rajesh Damodarlal
Kumar, JM

Co-Author: Sh. Manoj Kumar
Aggarwal, AM

7&2 ITA Nos. 830 &
831.lChdl26

Govind Bansal Charitable
Trust

A 07.09.2026 08.09.2026 Allowed

3 ITA No.803/chdl26 Ashutosh Charitable Trust A 07.09.2026 08.09.2026 Allowed
4 ITA No.828/chdl26 Dhruveshwar Mahadev

Mandir
A 07.09.2026 08.09.2026 Allowed

5 ITA No. s64/chd/26 Amarjeet Singh Grewal A 07.09.2026 08.09.2026 Allowed
6 ITA No. s49/chd/26 ACIT Vs Gagan Kakar A 07.09,2026 09.o9.2026 Dismissed

7 ITA No.6suchdl24 Ashwani Kumar A 08.09.2026 09.09.2026 Dismissed

8 ITA No. 1.1.L6/Chd/24 Kanta Devi A 08.09.2026 09.09.2026 Allowed
9 ITA No. tl64l1hd/2s L.B. Wines A 08.09.2025 09.09.2026 Allowed
10 ITA No.624lchdl23 Balwinder Singh A 08.09.2026 09.09.2026 Allowed

1L&12 ITA No. 804 &
8Os/Chd/26

Divam Khula Aasman A 08.09.2025 09.09.2026 Allowed

Author: Sh. Laliet Kumar, JM

1 ITA No.789/Chd/26 SunilGarg SMC 07,09.2026 08.09.2026 Allowed
2 ITA No. L662/Chd/2s Sh. Hukam Chand SMC 07.09.2026 08.09.2026 Allowed
3 ITA No.733lchdl26 Kamla Devi SMC 08.09.2026 09.o9,2026 Partly

Allowed

4 ITA No. Lo07lchdl26 Ajanta Educational Centre SMC 08.09.2026 09.09.2026 Allowed

5 ITA No. Lo1.slchdl26 Sh. Sanjay Awasthi SMC 08.09.2026 09.09.2026 Allowed
6 ITA No.81.6/Chd/26 Raj Kishan & Company SMC 08.09.2026 09,09.2026 Partly

Allowed

c*
As:btant Registrar

Name of the case


